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ITEM NO.4               COURT NO.2               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  13029/1985

M.C. MEHTA                                         Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IN RE: PETCOKE(1) IA NO. 115613/2021 (APPLN. FOR CLARIFICATION OF ORDER DATED
09.10.2018 ON BEHALF OF RAIN CII CARBON (VIZAG) LIMITED)
(2)  IA  NO.  31988/2018  (APPLN.  FOR  DIRECTIONS  ON  B/O  PAPER  MANUFACTURING
ASSOCIATION)
(3) IA NO. 184370/2023 (APPLN. FOR MODIFICATION ON B/O ALUMINIUM ASSN. OF INDIA)
(3 A) IA D. NO. 205976/2023 IN IA NO. 184370/2023 (APPLN. FOR IMPLEADMENT ON B/O
RAIN CII CARBON (VIZAG) LIMITED)
(4) IA NOS. 49035 AND 49036/2021 (APPLNS. FOR INTERVENTION AND DIRECTIONS ON
BEHALF OF RAIN CII CARBON (VIZAG) LTD.)
(5) IA NOS. 113743, 113750/2019 AND IA D. NO. 6402/2021 (APPLNS. FOR IMPLEADMENT,
DIRECTIONS AND SEEKING URGENT LISTING OF IA NOS. 113743, 113750/2019 ON B/O M/S
BHARAT ALUMINIUM COMPANY LTD.)
(6) IA NOS. 141194 AND 141196/2023 (APPLNS. FOR INTERVENTION AND CLARIFICATION ON
B/O GUWAHATI CARBONS LTD.)
(7) IA NOS. 141725 AND 141728/2023 (APPLNS. FOR INTERVENTION AND CLARIFICATION ON
B/O NEO CARBONS PVT. LTD.)
(8) IA NOS. 141204 AND 141252/2023 (APPLNS. FOR INTERVENTION AND CLARIFICATION ON
B/O BRAHMAPUTRA CARBON LTD.)
(9) IA NOS. 129627, 129630 AND 138251/2023 (APPLNS. FOR PERMISSION, CLARIFICATION
AND SEEKING PERMISSION TO BRING ON RECORD ADDL. DOCUMENT ON B/O CARBON RESOURCES
PVT. LTD.)
(10) IA NOS. 142394 AND 142395/2023 (APPLNS. FOR INTERVENTION AND CLARIFICATION
ON B/O DIGBOI CARBON PVT. LTD.)
(11) IA NOS. 176700 AND 176702/2023 (APPLNS. FOR INTERVENTION AND DIRECTION ON
B/O UPPER ASSAM PETROCOKE PVT. LTD.)
(12) IA NOS. 177061 AND 177063/2023 (APPLNS. FOR INTERVENTION AND DIRECTION ON
B/O NEW AGE PETCOKE PVT. LTD.)
(13) IA NOS. 177684 AND 177685/2023 (APPLNS. FOR INTERVENTION AND DIRECTION ON
B/O AMRITESH INDUSTRIES PVT. LTD.)
(14) IA NO. 16635/2022 (APPLN. FOR DIRECTIONS ON BEHALF OF RAIN CII CARBON
(VIZAG) LIMITED)
(15) IA NO. 41879/2022 (APPLN. FOR DIRECTIONS ON BEHALF OF SANVIRA INDUSTRIES
LTD.)
(16) IA NO. 176291/2023 (APPLN. FOR DIRECTION ON B/O PETRO CARBON AND CHEMICALS
PVT. LTD.)ONLY” IN W.P.(C) NO. 13029/1985

“ONLY” NAME OF THE FOLLOWING ADVOCATES MAY BE TREATED TO HAVE BEEN SHOWN IN THE
LIST:(A.C.)MS. APARAJITA SINGH, SR. ADVOCATE (A.C.). MR. SIDDHARTHA CHOWDHURY,
ADVOCATE (A.C.)PETITIONER-IN-PERSON
MR. G.S. MAKKER, MR. AMRISH KUMAR,MR. SANJAY KR. VISEN, MR. KAMLENDRA MISHRA, MR.
AJAY PAL,MR. SANDEEP KR. JHA, MR. JYOTI MENDIRATTA MS. MALVIKA KAPILA, M/S AHMADI
LAW OFFICES,MR. TALHA ABDUL RAHMAN, MR. DHANANJAYA MISHRA MR. GAURAV KEJRIWAL MR.
GAURAV CHOUDHARY, M/S KHAITAN AND CO., MR. E.C. AGRAWALA,MR. RAJ BAHADUR YADAV,
MR. AKHIL ANAND, MR. YASH PAL DHINGRA, MS. DIVYA ROY, ADVOCATES

 
Date : 10-10-2023 These applications were called on for hearing
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today.

CORAM : 
         HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
         HON'BLE MR. JUSTICE SUDHANSHU DHULIA

Ms. Aparajita Singh, Sr. Adv. (A.C.) 
Mr. Siddhartha Chowdhury, Adv. (A.C.)

FOR PARTIES:-
Mr. Mukul Rohatgi, Sr. Adv.                   

                   Mr. C.S. Vaidyanathan, Sr. Adv.
                   Mr. Mahesh Agarwal, Adv.
                   Ms. Poonam Sengupta, Adv.
                   Mr. Arshit Anand, Adv.
                   Mr. Saunak Rajguru, Adv.
                   Mrs. Sakshi Kapoor, Adv.
                   Mr. Shashwat Singh, Adv.
                   Mr. E. C. Agrawala, AOR

Mr. Kapil Sibal, Sr. Adv.
                   Mrs. Vibha Datta Makhija, Sr. Adv.
                   Mr. Shariq Ahmed, Adv.
                   Mr. Muhammad Ali Khan, Adv.
                   Mr. Tariq Ahmed, Adv.
                   Mr. Omar Hoda, Adv.
                   Ms. Sumedha, Adv.

        M/S. Ahmadi Law Offices, AOR

Mr. Abhishek Manu Singhvi, Sr. Adv.
                   Ms. Malvika Kapila, AOR
                   Mr. Tanwangi Shukla, Adv.
                   Mr. Siddharth Singh, Adv.
                   Ms. Nidhi Ram, Adv.                   
                   
                   Mr. Parag Tripathi, Sr. Adv.
                   Mr. Dhananjaya Mishra, AOR
                   Mr. Arnav Dash, Adv.
                   Mr. Navneet Dogra, Adv.
                    
                  Mr. Mukesh Kumar Maroria, AOR
                   Mr. P. K. Jain, AOR
                   Mr. Ramesh Babu M. R., AOR
                   Mr. Rajesh Kumar Chaurasia, AOR

             Dr. A M Singhvi, Sr. Adv.
                   Mr. Dhurv Mehta, Sr. Adv.
                   Mr. Ajay Bhargava, Adv.
                   Mrs. Vanita Bhargava, Adv.
                   Mr. Shantanu Chaturvedi, Adv.
                   Ms. Nikitha Shenoy, Adv.

M/S.  Khaitan & Co., AOR
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                  Mr. Gurmeet Singh Makker, AOR
                   Ms. Suhasini Sen, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. S.S. Rebello, Adv.
                   Mr. Subhranshu Padhi, Adv.
                   Ms. Archana Pathak Dave, Adv.
                   Mr. Wasim Qadri, Adv.
                   Ms. Ruchi Kolhi, Adv.
                   
                   Mr. Ejaz Maqbool, AOR
                   Ms. Hemantika Wahi, AOR
                   Ms. Binu Tamta, AOR                 
                                      
                   Mr. Pradeep Kumar Bakshi, AOR
                   Mr. Ashok Mathur, AOR
                   Mr. V. K. Verma, AOR
                   Mr. Radha Shyam Jena, AOR
                   Mrs. Bina Gupta, AOR
                   Mr. Rakesh K. Sharma, AOR
                   Ms. Sujeeta Srivastava, AOR
                   Mr. Ajit Pudussery, AOR
                   Mr. Mukesh K. Giri, AOR
                   M/S.  Parekh & Co., AOR
                   Mr. Sudhir Mendiratta, AOR
                   Mr. Anil Kumar Jha, AOR
                   Mrs. Anil Katiyar, AOR
                   Mr. Hardeep Singh Anand, AOR
                   Mr. Sandeep Narain, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Mr. Sushil Kumar Singh, AOR
                   Mrs. Rani Chhabra, AOR
                   Mr. G. Prakash, AOR
                   Ms. Shalini Kaul, AOR
                   Ms. Nandini Gidwaney, AOR
                   Mr. Shri Narain, AOR
                   Mr. Umesh Kumar Khaitan, AOR
                   Mrs. Priya Puri, AOR
                   Mr. K. R. Sasiprabhu, AOR
                   Mrs.  K. Sarada Devi, AOR                   
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B.k. Satija, A.A.G.
                   Mr. Rahul Khurana, Adv.
                   Ms. Suvarna Singh, Adv.
                   Dr. Nusrat Hashmi, Adv.

Mr. Sanjay Kumar Visen, AOR
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                   Mr. Rajiv Ranjan Dwivedi, AOR
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B.K. Satija, A.A.G.
                   Mr. Rahul Khurana, Adv.
                   Dr. Monika Gusain, AOR
                   
                   Mr. T. V. Ratnam, AOR
                   Mr. Balaji Srinivasan, AOR
                   Ms. Ruchi Kohli, AOR
                   
                   Mr. Alok Gupta, AOR
                   
                   Ms. Manjula Gupta, AOR
                   Mr. S. S. Shroff, AOR
                   Mr. Sushil Kumar Jain, AOR
                   Mr. Aniruddha Deshmukh, AOR                   
                                      
                   Mr. Surya Kant, AOR
                   Mrs. B. Sunita Rao, AOR
                   
                   Mr. Abhishek, AOR
                   
                   Mr. Ravindra Bana, AOR
                   Mr. R. P. Gupta, AOR
                   Mr. P. Parmeswaran, AOR
                   Mr. Mohit D. Ram, AOR
                   Mr. Sarvam Ritam Khare, AOR
                   Mr. Satya Mitra, AOR
                   M/S.  M. V. Kini & Associates, AOR
                   Mr. Pramod Dayal, AOR
                   Mr. Parijat Sinha, AOR
                   M/S.  Saharya & Co., AOR
                   Mr. Rakesh Kumar-i, AOR
                   M/S.  S. Narain & Co., AOR
                   
                   Mr. Chirag M. Shroff, AOR
                   
                   Mr. Pavan Kumar, AOR
                   
                   Mr. Praveen Swarup, AOR
                   Mr. Ajay Bansal, Adv.
                   Mr. Praveen Swarup, Adv.
                   Mr. Gaurava Yadava, Adv.
                   Mr. Rahul Tomar, Adv.
                   Mr. Devesh Maurya, Adv.
                   Ms. Pratishtha Majimdar, Adv.
                   Mr. Ravi Kumar, Adv.
                   Ms. Archana Sharma, Adv.
                   
                   Mr. Prashant Kumar, AOR
                   Ms. Pritha Srikumar Iyer, AOR
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                   Mr. D. Kumanan, AOR
                   Ms. Pritha Srikumar Iyer, AOR
                   Mr. Vikas Mehta, AOR
                   Mr. K. Paari Vendhan, AOR
                   Mr. Vivek Gupta, AOR
                   Mr. M. Shoeb Alam, AOR
                   Ms. Divya Jyoti Singh, AOR
                   Ms. Aswathi M.K., AOR
                   Mr. Gopal Jha, AOR
                   Mr. Shishir Deshpande, AOR
                   Mr. Neeraj Kumar Gupta, AOR
                   Mr. Danish Zubair Khan, AOR
                   
                   Mr. Ajay Vikram Singh, AOR
                   Mrs. Priyanka Singh, Adv.
                   Mr. Pankaj Kumar, Adv.
                   Mr. Omkar, Adv.
                   Mr. Shubham Singh, Adv.                   
                   
                   Mr. Gaurav Kejriwal, AOR
                   Mr. Arjun Agarwal, Adv.
                   Mr. Pawas Agarwal, Adv.
                   Ms. Tanvi Nigam, Adv.
                   
                   Ms. Surbhi Mehta, AOR
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Kabir Shankar Bose, Adv.
                   Mr. Deepayan Dutta, Adv.
                   Mr. Saurabh Tripathi, Adv.
                   
                   Mr. Akshay Girish Ringe, AOR
                   Mr. Gaurav, AOR
                   Ms. Puja Sharma, AOR
                   
                   Mr. Gautam Narayan, AOR
                   Ms. Asmita Singh, Adv.
                   
                   Ms. Purnima Jauhari, AOR
                   Mr. Hiren Dasan, AOR                   
                                                         
                   Mr. Mukesh Verma, Adv.
                   Mr. Pankaj Kumar Singh, Adv.
                   Mr. Yash Pal Dhingra, AOR                   
                   
                   Mr. Tapesh Kumar Singh, AOR
                   Mr. Aditya Pratap Singh, Adv.
                   Mr. Priyanshu Malik, Adv.
                   
                   Ms. Shagun Matta, AOR
                   
                   Dr. Manish Singhvi, Sr. Adv.
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                   Mr. Sandeep Kumar Jha, AOR
                   Ms. Shubhangi Agarwal, Adv.
                   
                   Mr. Anurag Kishore, AOR
                   Ms. Mayuri Raghuvanshi, AOR
                   Mr. Ketan Paul, AOR
                   
                   M/S. Ram Sankar & Co, AOR
                   Dr. Ram Sankar, Adv.
                   Mr. Raj Kumar Metho, Adv.
                   Mr. G Anandan, Adv.
                   Mr. G Jai Singh, Adv.
                   Mr. B Sasi Kumar, Adv.
                   Mr. Krishna Pandey, Adv.
                   Ms. Jasmine Khurana, Adv.
                   Ms. Rv Shaarumathi, Adv.
                   Ms. Divya, Adv.
                                      
                   Mr. Ajay Pal, AOR
                   Mr. Mayank Dahiya, Adv.
                   Ms. Sugandh Rathor, Adv.                   
                   
                   Mr. Shyam Divan, Sr. Adv.
                   Mr. Gaurav Choudhary, AOR
                   
                   M/S. Karanjawala & Co., AOR
                   
                   Mr. Ajay Agrwal, A.A.G.
                   Mr. Rajeev Kumar Dubey, Adv.
                   Mr. Ashiwan Mishra, Adv.
                   Mr. Kamlendra Mishra, AOR
                   
                   M/S.  S. Narain & Co., AOR

                   Mr. Ayush Sharma, AOR

                   Mr. Kuldip Singh, AOR

                   Ms. Anushree Prashit Kapadia, AOR
                   
                   Mrs. Suruchii Agarwal, Sr. Adv.
                   Mr. Viraj Kadam, Adv.
                   Mr. Soumya Dutta, AOR
                   

Mr. Sameer Kumar, AOR
                   
                  Mr. Gurmeet Singh Makker, AOR
                   Ms. Suhasini Sen, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. S.S. Rebello, Adv.
                   Mr. Subhranshu Padhi, Adv.
                   Ms. Archana Pathak Dave, Adv.
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                   Mr. Wasim Qadri, Adv.
                   Ms. Ruchi Kolhi, Adv.                   

Ms. Alka Agrawal, Adv.
Ms. Archana Pathak Dave, Adv.
Ms. Baby Devi Bonia, Adv.
Mr. Anirudh Bhat, Adv.
Mr. Prashant Singh, Adv.
Mr. Raj Bahadur Yadav, AOR

                   
                   Mr. Talha Abdul Rahman, AOR
                   Mr. Shariq Ahmed, Adv.
                   Mr. Tariq Ahmed, Adv.
                   Mr. M. Shaz Khan, Adv.
                   Mr. Adnan Yousuf, Adv.                   
                                      
                   Ms. Tulika Mukherjee, AOR
                   Ms. Aastha Shrestha, Adv.
                   Mr. Beenu Sharma, Adv.
                   
                   Mr. Rajan Narain, AOR

                   Mr. Sunil Fernandes, AOR

                   Mr. Vikrant Singh Bais, AOR

                   Ms. Diksha Rai, AOR
                   

                   Mr. Avijit Mani Tripathi, AOR
Mr. Upendra Mishra, Adv.
Mr. P.S. Negi, Adv.

                   
                   Ms. Rashmi Malhotra, AOR
                   
                   Mr. Dhruv Mehta, Sr. Adv.
                   Mr. Himanshu Vij, Adv.
                   Mr. Shyam Agarwal, Adv.
                   Mr. Akhil Anand, AOR
                                      
                   Ms. Sakshi Kakkar, AOR
                   Mr. Shakti Singh, Adv.
                   
                   Ms. Astha Tyagi, AOR
                   Mr. Anas Tanwir, AOR
                   Mr. Mritunjay Kumar Sinha, AOR
                   Mr. Durga Dutt, AOR
                   
                   Mr. Siddhesh Shirish Kotwal, Adv.
                   Mr. Nirnimesh Dube, AOR
                   
                   Mr. Ravindra S. Garia, AOR
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                   Mr. Sahil Tagotra, AOR
                   Ms. Abhivyakti Banerjee, Adv.
                   Ms. Sakshi Garg, Adv.               
                                      
                   Ms. Ranjana Roy Gawai, Adv.
                   Ms. Krishna Rastogi, Adv.
                   Ms. Divya Roy, AOR                   
                   
                   Ms. Madhumita Bhattacharjee, AOR
                   Ms. Urmila Kar Purkayastha, Adv.
                   Ms. Srija Choudhury, Adv.
                   
                   Mr. Rishi Matoliya, AOR
                   
                   Mr. D. Abhinav Rao, AOR
                                      
                   Mr. Raj Bahadur Yadav, AOR
                   Mrs. Baby Devi Bonia, Adv.
                   Mrs. Alka Agarwal, Adv.
                   Mr. Anirudh Bhat, Adv.
                   Mrs. Archana Pathak Dave, Adv.
                   Mr. Prashant Singh II, Adv.
                   
                   Mr. Deepayan Mandal, AOR
                   Ms. Shalu Sharma, AOR
                   
                   Mr. Sumeer Sodhi, AOR
                   Mr. Chaitanya Sharma, Adv.
                   
                   Ms. Neeru Vaid, AOR
                   Mr. Shekhar Kumar, AOR
                   Mr. Vipin Nair, AOR
                   Ms. Nidhi Mohan Parashar, AOR
                   Mr. P. Parmeswaran, AOR
                   Mr. Nitin Saluja, AOR
                   
                   Mr. Prasanna S., AOR
                   
                   Ms. Mithu Jain, AOR
                   
                   Mr. Shreyansh Agrawal, Adv.
                   Ms. Nivedita Nair, Adv.
                   Ms. Asha Gopalan Nair, AOR                   
                   
                   Mr. Alok Gupta, AOR
                   
                   Ms. Jaikriti S. Jadeja, AOR
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
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                   Mr. Prang Newmai, Adv.
                   
                   Mr. Rishi Malhotra, AOR
                   Mr. Prakash Ranjan Nayak, AOR
                   Mr. Satya Mitra, AOR
                   Mr. Sandeep Singh, AOR
                   Ms. N. Annapoorani, AOR
                   Mr. S. Gowthaman, AOR
                   Mr. S. S. Shroff, AOR
                   Mr. R. C. Kohli, AOR
                   
                   Mr. D. Abhinav Rao, AOR
                   
                   Mr. Aakarshan Aditya, AOR
                   Mr. Vinodh Kanna B., AOR
                   Mr. Ravi Prakash, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   Mr. Rajesh Kumar Sharma, Adv.
                   
                   Mr. Vikrant Singh Bais, AOR
                   
                   Mr. Raghvendra Kumar, AOR
                   Mr. Anand Kumar Dubey, Adv.
                   Mr. Devvrat Singh, Adv.
                   Ms. Harsha Sharma, Adv.
                   
                   Mr. Rajiv Yadav, AOR
                   Mr. Sameer Shrivastava, AOR
                   
                   Mr. Debojit Borkakati, AOR                   
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Polanki Gowtham, Adv.
                   Ms. Rajeshwari Mukherjee, Adv.
                   Mr. T Vijaya Bhaskar Reddy, Adv.
                   Mr. Kv Girish Chowdary, Adv.
                   Mr. Meeran Maqbool, Adv.
                   
                   Ms. Misha Rohatgi, AOR
                   Mr. Rakesh Kumar-I, AOR
                   Mr. Parminder Singh Bhullar, AOR
                   
                   M/S. Mukesh Kumar Singh And Co., AOR
                   Mr. Chandrakant Sukumar Sarkar, Adv.
                   Mr. Mukesh Kumar Singh, Adv.
                   Mr. Vineet Singh, Adv.
                   Mr. Ikshit Singhal, Adv.
                   Mr. Jeetendra Kumar, Adv.
                   Mr. Shantanu Jugtawat, Adv.
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                   Ms. Kajal Rani, Adv.
                   Mr. C M Dwivedi, Adv.
                   Mr. Nandeesh, Adv.
                   Mr. Suresh Prasad, Adv.
                   Mr. Vipin Sandu, Adv.
                   Mr. Mahabir Singh, Adv.
                   Mr. Dinesh Malik, Adv.                   
                   
                   Mr. Yashraj Singh Bundela, AOR
                   Mr. Bitu Kumar Singh, Adv.
                   Mr. Pawan, Adv.
                   Ms. Jyoti Verma, Adv.
                   
                   Mr. Vinod Sharma, AOR
                   
                   M/S. Ram Sankar & Co, AOR
                   Dr. Ram Sankar, Adv.
                   Mr. Raj Kumar Metho, Adv.
                   Mr. G Anandan, Adv.
                   Mr. G Jai Singh, Adv.
                   Mr. B Sasi Kumar, Adv.
                   Mr. Krishna Pandey, Adv.
                   Ms. Jasmine Khurana, Adv.
                   Ms. Rv Shaarumathi, Adv.
                   Ms. Divya, Adv.

Mr. Sagar Roy, Adv.
Mr. Hari Singh, Adv.
Mr. Sandeep Lamba, Adv.
Mr. Deepak Kumar, Adv.
Mr. Ambar Sahbez Ansari, Adv.
Mr. Sudhir Singh, Adv.

                   Mr. Vijay Nand Tripathi, Adv.
Mr. R.K. Chauhan, Adv.

                   Mr. Subhro Sanyal, AOR
                   
                   Ms. Nidhi Jaswal, AOR
                                      
                   Ms. Shashi Kiran, AOR
                   Dr. Satish Chandra, Adv.
                   Ms. Sangeeta Bhalla, Adv.
                   Ms. Deepanwita Priyanka, AOR
                   
                   Ms. Rakhi Ray, AOR
                   Mr. Senthil Jagadeesan, AOR
                   Mr. Vinay Garg, AOR
                   Ms. G. Indira, AOR
                   Mr. Yoginder Handoo, AOR
                   Mr. Anil Kumar, AOR
                   Ms. Lubna Naaz, AOR
                   Mr. Nischal Kumar Neeraj, AOR
                   Mr. Nishit Agrawal, AOR
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                   Ms. Suhashini Sen, Adv.
                   Mr. Rajesh Kr.singh, Adv.
                   Mr. S.S. Rebello, Adv.
                   Mr. Subhranshu Padhi, Adv.
                   Mr. Archana Pathak Dave, Adv.
                   Mr. Wasim Qadri, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Varun Chugh, Adv.
                   Ms. Indira Bhakar, Adv.
                   Dr. Arun Kumar Yadav, Adv.
                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. M. P. Devanath, AOR
                   Mr. Shovan  Mishra, AOR
                   Ms. G. Indira, AOR
                   Mr. Anuj Bhandari, AOR
                   
                   Mr. Neeraj Shekhar, AOR
                   Dr. Sumit Kumar, Adv.
                   Mr. Rajesh Kumar Maurya, Adv.
                   
                   Mr. Mohit Paul, AOR
                   
                   Mr. Amrish Kumar, AOR
                   Mrs. Suhasini Sen, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. Shubhranshu Padhi, Adv.
                   Mrs. Archana Pathak Dave, Adv.
                   
                   Mr. Harsh V. Surana, AOR
                   
                   Mr. Puneet Taneja, AOR
                   Mr. Manmohan Singh Narula, Adv.
                   Mr. Amit Yadav, Adv.
                   
                   Mr. Pranav Sachdeva, AOR
                   Mr. Ashutosh Dubey, AOR
                   Mr. Chandra Prakash, AOR
                   
                   Mr. Bhanu Mishra, Adv.
                   Ms. Astha Sharma, AOR
                   
                   Mr. T. R. B. Sivakumar, AOR
                   Ms. Manju Jetley, AOR
                   
                   Mr. Manish Kumar, AOR
                   Mr. Ravi Shanker Jha, Adv.
                   
                   Ms. Jyoti Mendiratta, AOR
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                   Ms. Rooh-e-hina Dua, AOR
                   Ms. Surabhi Sanchita, AOR
                   
                   Mr. V. N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   
                   Ms. Charu Ambwani, AOR
                   Mr. Vinay Garg, AOR
                   M/S.  M. V. Kini & Associates, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Suraj Singh, Adv.
                   Mr. Manoj Kumar Sharma, Adv.
                   Mr. Bhuwan Chandra, Adv.    

Mr. Shariq Ahmed, Adv.
Mr. Tariq Ahmed, Adv.
M/s Ahmadi Law Offices, AOR

Mr. Muhammad Ali Khan, Adv.
Mr. Shariq Ahmed, Adv.
Mr. Kamran Khan, Adv.
Mr. Omar Hoda, Adv.
Mr. Uday Bhatia, Adv.
Ms. Eesha Bakshi, Adv.
M/s Ahmadi Law Offices, AOR

                               
          UPON hearing the counsel the Court made the following
                             O R D E R

(3) IA NO. 184370/2023(APPLN. FOR MODIFICATION ON B/O ALUMINIUM
ASSN. OF INDIA)(3A) IA D. NO. 205976/2023 IN IA NO. 184370/2023
(APPLN. FOR IMPLEADMENT ON B/O RAIN CII CARBON (VIZAG) LIMITED)

(4) IA NOS. 49035 AND 49036/2021(APPLNS. FOR INTERVENTION AND
DIRECTIONS ON BEHALF OF RAIN CII CARBON (VIZAG) LTD.)

(5) IA NOS. 113743, 113750/2019 AND IA D. NO. 6402/2021 (APPLNS.
FOR IMPLEADMENT, DIRECTIONS AND SEEKING URGENT LISTING OF IA
NOS. 113743, 113750/2019 ON B/O M/S BHARAT ALUMINIUM COMPANY
LTD.)

(6) IA NOS. 141194 AND 141196/2023 (APPLNS. FOR INTERVENTION AND
CLARIFICATION ON B/O GUWAHATI CARBONS LTD.)

(7) IA NOS. 141725 AND 141728/2023 (APPLNS. FOR INTERVENTION AND
CLARIFICATION ON B/O NEO CARBONS PVT. LTD.)

(8) IA NOS. 141204 AND 141252/2023 (APPLNS. FOR INTERVENTION AND
CLARIFICATION ON B/O BRAHMAPUTRA CARBON LTD.)

(9)  IA  NOS.  129627,  129630  AND  138251/2023  (APPLNS.  FOR
PERMISSION, CLARIFICATION AND SEEKING PERMISSION TO BRING ON
RECORD ADDL. DOCUMENT ON B/O CARBON RESOURCES PVT. LTD.)
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(10) IA NOS. 142394 AND 142395/2023 (APPLNS. FOR INTERVENTION
AND CLARIFICATION ON B/O DIGBOI CARBON PVT. LTD.)

(11) IA NOS. 176700 AND 176702/2023 (APPLNS. FOR INTERVENTION
AND DIRECTION ON B/O UPPER ASSAM PETROCOKE PVT. LTD.)

(12) IA NOS. 177061 AND 177063/2023 (APPLNS. FOR INTERVENTION
AND DIRECTION ON B/O NEW AGE PETCOKE PVT. LTD.)

(13) IA NOS. 177684 AND 177685/2023 (APPLNS. FOR INTERVENTION
AND DIRECTION ON B/O AMRITESH INDUSTRIES PVT. LTD.)

(14) IA NO. 16635/2022 (APPLN. FOR DIRECTIONS ON BEHALF OF RAIN
CII CARBON (VIZAG) LIMITED)

(15)  IA  NO.  41879/2022  (APPLN.  FOR  DIRECTIONS  ON  BEHALF  OF
SANVIRA INDUSTRIES LTD.)

(16)  IA  NO.  176291/2023  (APPLN.  FOR  DIRECTION  ON  B/O  PETRO
CARBON AND CHEMICALS PVT. LTD.)

We have heard learned counsel for parties for

some time.

Learned Amicus has given a way forward, more so,

as it is practically very difficult for this Court to

monitor and see the quotas for different industries

and periodically this Court is being approached by

applications in view of the earlier orders passed.

The ground reality is also stated to have changed

from the time action was taken in pursuance to Report

No.91.  The suggestion, thus, is that the Commission

for  Air  Quality  Management  should  look  into  the

matter afresh keeping in mind the availability of Pet

Coke in the country and the requirement for import of

Pet Coke which would depend, thereafter. 

There is also a change which has occurred on

account of different industries’ requirement of Pet
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Coke. An example of this is the Aluminum industry.

Thus, a holistic view would have to be taken as to

the distribution of the Pet Coke available in the

country and the Pet Coke required to be imported and

how both of them should be distributed  inter se the

industries.

The aforesaid course of action is acceptable to

all  the  learned  counsel  here  and  the  only  aspect

urged is an anxiety about the time period required

for it because a lot of industries are closed.  

We,  thus,  delegate  all  these  issues  to  the

Commission for Air Quality Management (CAQM) and, if

one may observe, this is their job.

This  is  more  so,  as  the  origination  of

regulation by this Court arose from the fact that Pet

Coke is highly polluting, especially when used as a

fuel and in unregulated industries.

There is also another aspect arising from the

allocation of six calciners which are near the ports.

It is the say of 6 of the parties before us that they

alone  are  entitled  to  it,  while  another  set  of

parties states that right up to 2023, 1 million tonne

was  being  distributed  amongst  the  six  persons  and

remaining 0.4 million was being distributed to the

rest. It is the say that now 0.4 million is not being

distributed on account of some orders passed in the



15
Writ Petition(Civil) No.13029/1985

year 2023.  

Be that as it may, it is appropriate that the

CAQM bestows consideration even on this aspect and

wherever  any  interim  directions  are  required,  the

Commission  itself  can  pass  those  directions,

uninfluenced by other orders which may be passed by

any other Court.

Needless to say that all concerned parties will

be heard in this process and insofar as the interim

directions  are  concerned,  an  earlier  consideration

will be bestowed.

Learned counsel for the Ministry of Environment,

Forest and Climate Change requests for three months

to complete the task. However, insofar as the interim

directions are concerned, the Commission may take an

action between 4-6 weeks.

The  aforesaid  would  take  care  of  the  various

applications before us  qua the issue of import and

enhancement  of  import  quota  and  thus,  these

applications  stand  disposed  of  in  terms  of  the

aforesaid order.

The  applications  for  impleadment  and

intervention are also disposed of.

(1) IA NO. 115613/2021 (APPLN. FOR CLARIFICATION OF ORDER
DATED  09.10.2018  ON  BEHALF  OF  RAIN  CII  CARBON  (VIZAG)
LIMITED)

Learned counsel for the applicant submits that
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in view of the other aspects being delegated to the

Commission, the facts of the present case be also

examined by the Commission itself.

This request is accepted and thus, the reliefs

in  this  application  are  also  delegated  for

consideration before the Commission.

The application stands disposed of.

(2) IA NO. 31988/2018 (APPLN. FOR DIRECTIONS ON B/O PAPER
MANUFACTURING ASSOCIATION)

The  application  is  opposed  by  the  Amicus  who

says that there is a notification banning use of Pet

Coke  as  fuel  which  the  Paper  Manufacturing

Association of India seeks to use.

None appears for the applicant.

Possibly  with  the  passage  of  time,  this

application has worked itself out.

The application is accordingly, dismissed.

IN RE: CROP BURNING

Learned Amicus flags a serious problem of air

pollution with winters approaching. It is aggravated

by crop burning. She submits that all these issues

are actually before the Commission for Air Quality

Management.

We call upon the Commission to submit urgently a

report as to the steps being taken for control of air

pollution in and around the Capital.
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List for this limited purpose on 31.10.2023.

(ASHA SUNDRIYAL)                                (POONAM VAID)
ASTT. REGISTRAR-cum-PS                         COURT MASTER (NSH)
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